1 beg to movef :

“That the Bill to authorise pay:
ment and appropriation of ce.rtain
further sums from and out of the
Consolidated Fund of the State of
Punjab for the services of the
financial year 1979-80, be taken in-
to consideration.”

MR, DEPUTY-SPEAKER: The
question is:

“That the Bill to authorise pay-
ment ang appropriation of certain
further sumg from and out of the
Consolidated Fund of the State of
Punjab for the services of the finan.
cial year 1979-80, be taken into
consideration,

x

The motion was adopted.

M. DEPUTY-SPEAKER : We shall
nof take up the clauses.

The question is:

“That clauseg 2 and 3 and the
Schedule stand part of the Bill.”

The motion was adopted.

Clauses 2 and 3 and the Schedule were

added to the Bill, clause 1, the Enuc-
ting Farmula and the Title were added
to the Bill.

" SHRI R. VENKATARAMAN: I
move:

“That the Bill be passed.”

MR. DEPUTY-SPEAKER: The
question is;

“That the Bill be passed.’ zz

_The motion was adopted.

———
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17.38 hrs,

RAJASTHAN BUDGET, 1980-B1—
GENERAL DISCUSSION DEMANDS*
FOR GRANTS ON ACCOUNT
(RAJABTHAN), 1980-81 AND SUP-
PLEMENTARY DEMANDS* ¥#OR
GRANTS (RAJASTHAN), 1979-80

MR. DEPUTY-SPEAKER: The
House will how take up 1tems Nos.
18, 19 and 20 in respect of the Rajas-
than Budget, for which 1} hrs. have
been allotted. Hon, Members who
have tabled out motions to the Rajas-
than Budget may, if they desire to
move their cut motions, send slips
to the Table within fifteen minutes
indicating the serial numbers of the
cut motions they would like to move.
Motions moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the Third colunm of the order
paper be granted to the President

out of the Consolidated * Fund of
the State of Rajasthan on account,
for or towards defraying the
charges during the year ending on
the 31st day of March, 1981 in res-
pect of the heads of demands, entered
in the second colump thereof against
Demands Nos, 1 to 49.”

“That the Bill be passed.”

C tagry lsums not emcesding the
amountg on Revenue Account and
Capital Account shown in the third
column of the order Paper, be grant-
ed to the President out of the Conso-
lidated Fund of the State of Rajas-
than to defray the charges that will
come in course of payment during
the year ending on the 31st day of
March, 1980 in respect of the follow.
ing demands entered in the second
column thereof:-

Demand Nos: 1 to 7, 9 to 11, 15 to
22, 24 26, 27, 29 to 32, and 34
to 48

TM;wed with the recommendation of the President

——— s ——
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2758
Demands for Grants On Accouns(Rajasthan) Mor 398081 Submitied lo the vote of Lok Sebhe
. Mo. of Name of Demand Amount of Demand for grant om
Demand Account submitted to the Vote of
the House
: 2 3 4
A
1 STATE LEGISLATURE . . . . 23,21,000 .o
2 COUNCIL OF MINISTERS . . . : 10,779,000 -
g SECRETARIAT . . . : . 1,08,69,000
4 DISTRICT ADMIN.[STRA’I‘ION . . . 2,18,86,00 .
5 ADMINISTRATIVE SERVICES . " 91,97,000 -
6 ADMINISTRATION OF JUSTICE i 5 1,38.31,000 -
2 ELECTIONS . . . . 2,22,37,000 -
8 REVENUE . . . . . . 3,65,72,000 .
9 FOREST . ; ) . . R 3,24,56,000
10 MISCELLANEOUS GENERAL SERVICES . 2,183,000
11 MISCELLANEOUS SOCIAL SERVICES . . 55224,000 e
12 OTHER TAXES . . . . . . 71,42,000 -
13 EXCISE . . . . - s . . 56,64,000 ..
14 SALES TAX . . . . . . 1,00,15,000 ..
15 PENSION AND OTHER RETIREMENT BENEFITS 6,07,38,000 .
16 POLICE . . - N . B 11,90,26,000 e
17 _JAILS ., . . . - . . . 74s41,000 -
Ié PUBLIC RELATION " . : . 28,72,000 .e
1g PUBLIC WORKS . . . . . . 8,01,84,000 4,91,30,000
20 HOUSING . . . . . . 63,75,000 1,00,62,000
21 ROADS AND BRIDGES : ) . . 6,81,15,000 5,57,18,000
22 AREA DEVELOPMENT . : . . 7,27,26,000 27,00,000
23 LABOUR AND EMPLOYMENT - . ) 19,09,27,000 -
24 EDUCATION ART AND CULTURE . . 43,80,70,000 1,000
25 TREASURY AND ACCOUNTS ADMINISTRATION 72,27,000 -
26 MEDICAL AND PUBLIC HEALTH AND SANI-
TATION . . . . 18,19,97,000 -
27 DRINKING WATER SUPPLY SCHEME . 6,13,79,000 6,21,42,po0
28 DROUGHT PRONE AREA PROGRAMME . 3,60,00,000 "




3

X 2 4
Revenue Capital
Rs. Rs, -
29 TOWN PLANNING AND REGIONALDEVELOP- ’

MENT " . . . . . 1,83,19,000 15,00,001
so TRIBAL AREA DEVELOPMENT . ; i 2,90,50,000 1,82,42,000
31 RELIEF AND REHABILITATION . . 89,384,000 f34,000
g2 CIVIL SUPPLIES . . ) . i . §34,52,000 §4,04,000
33 SOCIAL SECURITY AND WELFARE . . 4,91,89,000 f1,000
34 RELIEF ON ACGOUNT OF NATUR.AL GALA-

MITIES . . 15,1%,11,000 §7,000
35 MISCELLANEOUS COMMUNITY AND : 264,76,000 §3.67,000

ECONOMIC SERVICES
36 CO-OPERATION . : . . . . 3,04,22,000 3,00,75,000
37 AGRICULTURE . .o . 5,99,36,000 §4.86,000
38 MINOR IRRIGAT[ON AND SOIL GONSERVA—

TION . . . 2,56,69,000 147,59,000
39 ANIMAL HUSBANDRY AND MEDICAL 2,52,86,000 $7,75,000
40 STATE ENTERPRISES ¥48,01,000 I81,68,000
41 COMMUNITY DEVELOPMENT . . s 16,25,26,000 . !
42 INDUSTRIES]) . . » 1,21,35,000 1,5%,87,000
43 MINES . 3,21,89,000 ¥42,1 7,000
44 STATIONERY AND PRINTING] . . . 1,0%,77,000
45 LOANS TO GOVERNMENT SERVANTS . . . 4:44,35,000
46 IRRIGATION ., . . - . . . 17,27,06,000 36,65,65,000
47 TOURISM . . " u . . . #7,59,000 f19,01,000
48 POWER . . . . . . . . J1,000 27,21,33,000
49 COMPENSATION AND ASSIGNMENTS TO

LOCAL BODIES ADN PANGHAYATI RA_]

INSTITUTIONS . 5 1,71,48,000 .




Supplomoniary demands for Grants (Rajesthax) 1979-80 Submitisd to-the Vols of Lok Sabha

-

]

Amount of Supplementary Demand
for grant submitted totheVoteof the
.No, of Name of Demand House
-Demand
1 2 )
Re;gfue Cag:al

1 LEGISLATURE . . . - . . 2,69,000 ..

2 COUNCIL OF MINISTERS . . ’ 2,66,000

g SECRETARIAT . . . . . a 32,42,000 .

4 DISTRICT ADMINISTRATION 20,11 ,000

5 ADMINISTRATIVE SERVICES .. 44,78,000 .

'6 ADMINISTRATION OF JUSTICE 3,92,000

v ELECTIONS 309,238,000

9 FOREST . . " N 84.21 000
‘10 MISCELLANEOUS GENERAL SERVICES 1,96,000
‘11 MISCELLANEOUS SOGIAL SERVICES | 82,76,000 13,97,000
15 PENSION AND OTHER RETIREMENT BENEFITS 8g,46,000

16 POLICE 3,42,20,000

19 JAILS . - 5,30,000
.18 PUBLIC RELATION . " 3,31,000

19 PUBLICWORKS . . . . 4,78,971 ;000 2,000
20 HOUSING . . . - 4,00,000

21 ROADS AND BRIDGES . . . 1,57,30,000 2,78,91,000
22 AREA DEVELOPMENT . . . . 4,000 28,00,000
24 EDUCATION ART AND CULTURE 1,83,37,000 21,99,000
26 MEDICAL AND PUBLIC HEALTH AND SANI-

TATION .. . . . . 14,97,000

27 DRINKING WATER SUPPLY SCHEME . 2,51,83,000 2,20,39,000

29 TOWN PLANNING AND REGIONAL DEVELOP-
MENT . ) : . . ) 2,54,000

go TRIBAL AREA DEVELOPMENT . . . 98,28,000
31 RELIEF AND REHABILITATION 4,99,11,000 1,84,34,000
32 Q' SUPPLIES »/; 1,000 4,02,000
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3 /4

34. RELIEF ON ACCOUNT OF NATURAL CALA-

MITIES s % . = " . . 87,80,52,000 1,43,97,000
g5. MISCELLANEOUS COMMUNITY AND ECO-

NOMIC SERVICES ) . B - . 20,42,000 1,000
36. COOPERATION . . 4,73,61,000 9,14,21,000
37. AGRICULTURE] . s w e = 2,19,26,000 1,58,50,000 -
% MEIQRRRIATION WD Soml CoNER
39. ANIMAL HUSBANDRY AND MEDICAL : 1,17,00,000 .
40. STATE EN'I:ERPRISES . . 24,49,000 4500,000
41 COMMUNITY DEVELOPMENT . 5,00,000 e
42. INDUSTRIES . . . 1,85,00,000 38,80,000
43- MINES . . I,90,47,000
44. STATIONERY AND PRINTING . . ; 26,000 1,42,000
45. LOANSTO GOVERNMENT SERVENTS 12,55,0000
46 IRRIGATION . k50,62,0 o 9,000
47- TOURISM 1,34,000

. - . . 6,45,00,000-

*it Lo T @rew (9% . AW "ERE, A I3 TE, FEW TR EAT E A qEA_ATH
THEATT T WIF-277 F7 {3207 9 €F 937 & faaq avz wrA TrH T gt € T fawoy
gma faae sq@ g 1 as @z A HE F FTT0 TAETTH TT FAT 919 g 7§ &
g fAaffag @< &1 97 3T & ¥F 2wy #7714 W T 1 A1 IT 39T g€ WA
wT " Sqiw ®T FE T WI & | ®wW, §F ] & et w1 9T uifgsw grifa &1 |mHar
Twe 9T f* FE § FART AAEGTA &Y FET T W 8 | AT SOTT HqGT ST & qoreq T
fraffaa faary awr &7 grar | T4y oAy - w1 &Y farar w1 99 A W1 w1 s fam L
Afas sewm ¥ Af@ Y e Iq AT T qF I ¥ wer @ fir w9 ¥ wive gu< fnar oraem o
srwere v fear war | x@ ofdfeafa § & = q7=g WIS § AT GHG a1 faser 747 § WK o
& g queNT & faww & e faay aid fAads AT T WETT HT A@F7T WYL AgAT o0 WY
ST AEAT £ | OTETT {NEQOTHT § ot &\ TroreaT & faoredt 7t w5 & FOl By
Iq & W @t w fama yaw § Wk sw ot ferars & foro faerat st 9w & FERAY
Qg WIS 3w % T war gy afor gEwEr &% &7 7€ B TH aE § eaafera g § fawar
¥ aTg DuETT W Reme it ® fao € oy & o & fren &7 a€ daT ¥ AWA
e ATEr agT arer Afent A & | yafag wrer mE WY\ & @ v 7€ 1 ¥few gad
AT F oY Fawr€ grerd &Y ag g ATH IT& ITTHT A EW § W aerd
awy, qorra Jefarerr 9T wey 93w ¥ QAT T T e w1 WO @ IW ¥ agelt ¥ fag am
¥ o | X0 AT WG GRARTRIT WU ﬁn-l@gjwtmaw“mmﬁm
% IEWT @ar § | qwewr 57 fawrg & o=t S & fFT W T wofie § | OF T
figeaT gaX 52W gTT A § | 7 grere quredT fow W e § faa & @g #1 Jame w
¥y fawar\& wwE F T & ® ®ET 9, FAO ah faoret ®7 w0 B fawa
aww & TAERTT  THT oSt T gOT § T fore &
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PARLIAMENARY AFFAIRS (SHRI
P VENKATASUBBAIAH): It is only
a vote nn account’

4
&

SHRI KUMBHA RAM ARYA
(Sikar): I beg to move:

“That the demand for grant on
account under the head Medical and
Public Health and sanitation be re-
duced to Re, 1.”

[Neglect of villages by the
Government (30).]
“That the demand for grant on
account under the head Drinking
Water Supply Scheme be reduced

to Re. 1.

[Failure in tackling the problem
of supply of drinking water to
rural areas (31).]

“That the demand for grant on
account under the head Relief on
account of natural calamities be
reduced to Re, 1.?

[Non-payment of compensation
for agricultural produce which
has been damaged 32).]

“That the demand for grant on
account under the head Compensa-
tion and assignments to local bodies
and Panchayati raj institutiong be
reduced to Re. 1.

{Policy regarding local bodies
(33).] -
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zfweer @1 aga wfas awfor w¢ a&q
T F@T F AN A FE wHTC Fr mwiigw
HFIAT T AT AETATAT RO |

AR w1 fawra w & fAT A
Wt o gy Ao AT 9T eAE FAT FOO
I HEEIRE F OAM 97 AT qrel g
€ TATE TAEY T 1 TASI A A3T
HTHEF 2, "wErAAT andy grer f=aT war oamw
@ | 9TF TAR AT FAT &7 AT A
W TOF ¥ oIwwr wAT Agr A quar
BAA WRTRE F1 ®w AW ® @fRT w7

-

fegr, & F ATy, qQUE AW & Fr ITET
] =

e gET & E T W & Tae
agr 7 mW | ¥ oAy wga wwe gf
2 |\ O% Wt afs wer ¥ar & ar uwa &
ufax wr Igwr fa=ifad geg oy 2
WX A WO HIT FET A AET AEL
Ty widw ) wafe¥r ¥Fo owewr & v
QAT TAAAT QY g, smEgre ¥ TN
wadat &t F1§ wgEr TE § 1 W™ & Fw
F qIX N T F9ET FGH wr AT B,
9HE A ¥ WY wgaAr W § fv star
arEf & gS mar s GO fag dwrew ww
Ewﬁﬁagﬁ%,wmmagm
LT A HT ¥ WA waAfasr
o owar | & g s A § O s
AT AT g wigwrtw aw  qgwr  faa,
W OwM & TE oW & oA F
TR ¥ | IR YN W A eI

Tredt g fw foen #v gfw ¥ rowqw

2 gfama Uy feafq & fosr & f&@ o
FAT w@T TAT ¥, AT WOATA E 0

& g Y wgar sgAr g f& saar
F fastr F1 ATToTHTHo &F
T & 1 favafrarem & a5
aw, wreataw foerr % &
=T &1 fodr &1 AMCoTFTTHe F ATT FIE
fear war & | @@ 9 AqEx mAr v A fowr
a7 A7 =fEa H1 FATET AT HTLoUHoUFo
F F 3w WS & wrew &9, 3w
& Fr mIAeqro wir f& fawafaaw &

2 ) fureror gEqrEl ¥ WEoUHoUHe F HE
qJmy w2 @y S w1 FwwT afe
g Fgr wa & Twemm ¥ fowt & @
A oOToqTo w1 HAre fgar wgr &, a1 3g

SHRI SAIFUDDIN CHOUDHURY
(Katwa): Mr. Deputy-Speaker, Sir,
first of all, I like to greet the hon
Finance Minister for presenting such
a budget which will help disillusion.
ment of the pegple of Rajasthan with
the Ruling Party at the centre. In



295 Rajasthan Budget,

[Shri Saifudéin Choudhury]

fact I did not expect a progressive
budget from the Ruling Party at the
Centre.

Yesterday 1 was listening to the
reply of the hon, Finance Minister.
He was referring to what Mr, George
Fernandes told. He replied that Mr.
George Fernandes was an expert in
importing emotions into economy. But
what about them? 1 can say they are
mastérg in reducing economy into
emotions. I know that, the people
who voted for the Ruling Party, wan-
ted their genuine problems to be solv-
ed. But what happened to them?
Their asp.rations have been kicked out
from the reality of life. We know
that economy is politics-infiltrated
and this politics is determined by the
economic necessities. In this respect
this buduget has proved again that
since  indevendence  this  countrv
is being ruled by a policy of
bourageois and landlords. In our
country what are the priorities now?
Even after thirty vears of indepen-
dence, our priorities are: education,
employment, health, housing, And
with the ruling party the top priority
is drinking water. I know much has
been talkeqd here about the develop-
ment of India. What are those deve-
lopment? In these 33 years roads have
been built. Many big multistoreyed
buildings have been built. Many
development projects have been taken
up. But for whose benefit? Basically
to enrich and fatten ruling class. As
we see with d11 these developments
the poverty of the people has deve-
loped to an unthinkable height push-
ing more than 70 per cent of the peo-
ple below the poverty line. In this
budget there is no direction; we want-
ed very much that there should be a
direction as to how to deal with those
priorities. How to solve the suffer-
ings of the people, What about article
41 of the Constitution? Why ng pro-
posal has been made by the Finance
Minister that education and employ-
ment should be shifted to the area of
fundament 1 rightg in our Constitu-
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tion? To subsidise our exports, we
have money. We face the problem.
of lack of resources only when we are
confronted with the task of educa-
tion upto secondary level. Accord-
ing to statistics in 1978, 17 top indus-
trial houses earned a profit of more
than Rs. 400 crores. Why not there
be a levy on them to provide unemp-
loyment assistance? Why not you
have proper priorities? You claim
that you are building a nation. Which
nation? If that ig so, then we have
twg nations, one for the Congress
Party ruling in the centre and they
are a handful and the other, the mil-
lions. In this context ] join other
hon. Members of each side who rais-
ed theiy voice to demand more €cono-
mic power for states Owurs is a fede-
ral structure and there should be
autonomy for the states. We want all
the states to be strengthened, to get
more powers. But I condemn begging
as it appeareq with the mannep some-
body dealt with the subject. I think
necessary money for the development
of states should come from the cen-
tre as a natural flow from the Fede-
ral polity. The Central Government
hag prepared a budget and that
shows a deficit of Rs. 35 crores. From
where will this deficit be made up?
What is the direction? After the elec-
tions are over, if they are able to
manouvre the people with their sweet
language, people will be taxed heavily,
There is one item: plan advance.
What does 1t mean? Rs, 14.05 crores
were given by the centre to fight

national calamities, Why it is shown
as plan advance? Is the centre deal-
If na-
tional calamities a state subject? It

ing with a fereign country?

should be a concurrent priority. I
demand the plan outlay in 1980-81
should remain in tact. The under-
developed, the undeveloped and in-
dustrially bjackward states must be
given priority. Sir, I have regards for
the hon. Finance Minister., But I
feel sorry when he says that they are
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following the Janata path in regard
1o the dissolution of Assemblies, For
argumeénts sake, may be, that wag a
wrong path for the Janata Govern-
ment, but why should, now, the ruling
party at the Centre, follow the same
path? Congress(I) objected (o the
dissolution then. There must be same
principle to stand on.

And here is the principle., In West
Bengal we declared that we Wwere
against arresting people on political
grounds. We faced a reign of terrar
from the Congress Party then ruling
at the Centre. 20,000 people were
evicted from their houses Many com-
Tades and friends were killed inside
the jail, Later on we formed the
Ministry, I should not use the word
‘power’ or I should not say when we
came in power, because many elders
misunderstand the word power. We
only formeg Ministry over there. We
released all political prisoners. No-
body was arrested on political
grounds, We could follow the path
which Shri Siddhartha Shankar Ray
adopted. But we did not do that,
Wise neople do not follow the w.ong
path. Here 1t is being louded al! the
time that Cong.(I) has got a mandate
of the people.

I would say, to conclude, that this
is a misplaced mandate, of misled
minority, Those who have given
this mandate are honest and genuine.
Some day or other they will get reati-
ty in its true colour and these people
will come forward to teach democracy
to the ruling party.

MR. DEPUTY-SPEAKER: Shri
Ram Singh Yadav.

Every hon. Member will get only
five minutes. Shri Ram Singh Yadav
is not here, Shri Banwari Lal,
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PROF. NARAIN CHAND FARA-
SHAR (Hamirpur): I want to high-
light one very important problem.
The people of Himachal Pradesh who
have sacrificed their hearths and homes
have been settled in Rajasthan. But
the conditions are not satisfactory and
the Rajasthan Government always
takes the first step to harass them. So
much so, out of, 27,000 families who
were uprocted and have been allowed
to settle on the land mostly in Bikaner
District and the Anupgarh Tehsil, 4500
families have been deprived of the
land that has been allotted to them
under one pretext or the other.

So, I jwould request the  hon.
Minister for Finance now that he

presents the Vote on
Rajasthan, he should appoint a cen-
tral team from the Government of
India to look into this problem. It is
a very serious one. The people who
have sacrificed everything for the de-
velopment of the nation should rot.
be treated lightly and they should
net be harassed. Kindly also include
members of that Team from Rajasthan,
Himachal Pradesh and officials from
Himachal Pradesh, Rajasthan and
Central Government so that the oro-
blem is solved for ever.

Account for

MR. CHAIRMAN: Now, the Thon.
Minister for Finance.

THE MINISTER OF FINANCE AND
INDUSTRY (SHRI R. VENKATA-
RAMAN): Mr. Chairman, Sir. Rajas-
than unfortunately has suffered both
from drought as well as from tloods.
Last 3 »cr, it had to go through the
bitter experience of floods and also
it has been afflicted by rather a scvere
drought,

I want to give this House some
figures relating to the measures for
alleviation of the pecple affected Dby
this calamity. So far as the Aood
situation is concerned, the Central
Government assessed the damage at
Rs 19.9 crores but it has actually
given 75 per cent of this as Grant
from the Central Funds.

So far as the drought situation is
concerned, the Central Team assessed
the expenditure at Rs. 18.75 crores.
After providing for the margin money
of Rs. 7.74 crores, the advance plan
assistance of upto Rs. 16.25 crores can
be given on this account.

In addition, normaily, the allocation
for the ‘“food for work"” is 1.81 lakhs
tonnes of foodgrains and, to take care-
of the special situation, a further
allocation of 1.05 lakhs tonnes has
been made. I am giving this figure
to show that the Centre has been fully
conscious of the drought and the flood
situation and the distress caused there-
by and has come forward to do all
that it can in the circumstances. T
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wish also to assure that if further
assistance is required by way cf “food
for work’’, the Rajasthan Govern-
ment can always come to the Centre,
and the Centre will very sympatheti-
cally consider their request.

The broad Plan for the year 1980-81
is that an allocation of Rs. 325 crores
has been made as against the alioca-
tion of Rs. 275 crores in 1979-80 and
the Central asistance is now Rs. 115
crores. There has been a step-up in
the Plan assistance and the distribu-
tion of the plan funds. These also
show that proper emphasis had been
laid on the priority sector.

For instance, Water and Power
Developments will have Rs. 198 5 cro-
res-—practically sixty per cent o>f the

entire allocafion. ¥n fact, all the
on-going projects assisted by the
World Bank or the International

Develcpment Association and the Inter-
national Development Aid will be fully
financed.

1 wish now to deal with somz of
the points raised by the hon. Members
in the course of the debate. Shri Mool
Chand Daga referred to the provision
for drought, As mentioned earlier,
Government had given encusgh uassis-
tance by way of both foo.d for work
as well as cash allotment. I have given
ithe figures just now. Apparently he
has misread the figures when he said
that only Rs, 7.7 crores have been
given towards drought reliel. Hon.
Members are aware that under Finance
Commission’s recommendations the
State has to previde the margin. The
margin in this cazse comes to 7.74 cro-
res. ‘Therefore it is provided in ihe
State budget. The rest of ithe things,
as I have mentioned, is 16 crores. This
is by way of assistance, plan assis-
tance as well as special assistance of
one lakh and five thousand tonnes of
food specially given for the purpose cf
relief to drought affected areas. Shri
Daga mentioned that the State’'s debt
burden is increasing. He said that the
burden to the Centre should he reduc-
ed. Hon. Members are aware that
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under Finance Commission’s recom-
mendations, the debts due till date
of the Finance Commission recemmen-
dations, were sgplit into two-—a part of
it was written off and a part of it was
rescheduled. So far as Rajasthan is
concerned, Rs. 45 crores was written
off and the rest of the debt was re-
scheduled in such a way that there
will be relief of Rs. 137.98 crores
during the period 1979 to 1984, that
is, durinz the period of the Seventh
Finance Commisgion,

Then, Shri Daga also mentioned
that the allocation tor Education is
inadequate. So far as allocation for
education is concerned, there is in-
crease of Rs. 10 crores over the last
year, 1979-80. The provision has
been included in the budget. As I have
always been saying in these cases this
1s only an interim budget. If the
State Government is formed «nd if
wants to increase or decrease the allo-
cation cr readjust its priorities it is
always open to them to do so. Shri
Saran referred to the disiress caused
to the poor farmers on account of
drought and recovery of loans. So far
as land revenue is concerned in res-
pect cf people who owe these from
unirrigated lands the recovery Thas
been stayed. So far as loan due to
cooperative societies are concrened, it
has been urged that shori-term loan
can be converted into medium-term
loan giving relief to people to repay
it over z period and that medium-
term loans can be comrverted into long
term loans. This should go a long way
1o relieve the distress. Mr Saran also
sald that public investment in Rajas-
than has not been adequate.” It is only
Rs, 291 crores for a total of 15,000 and
odd crores for the whole of India.
There is certainly scope for improve-
ment and the Government of India
will certainly bear it in mind. Prof.
Nirmala Kumari Shaktawat made a
powerful plea for Rajasthan canal
project, for which high priority is
being given. In the Budget estimate
actually Rs, 31 crores have been pro-
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vided for 1980-81 and for a project of
this magnitude this Rs. 21 crores is
not sufficient she said. It all depends
upon how much can be absorbed; the
amount can be increased if the work
progresses; merely by providing it
in the budget and not realising it will
cause distortion in the budget. If
work progresses satisfactorily and at
a faster pace, it is always possible to
come by way of supplementary esii-
mates and increase the allocation.

SHRI SATISH AGARWAL (Jai-
pur): There was a proposal in ‘the
Ministry of Finance for getting
finance for this canal project from
outside. Rs. 90 crores from the
“World Bank and Rs. 210 crores {from
the Government of Iran were received
for this project. But there has heen
no progress on that project.

SHRI R. VENKATARAMAN: I
have no information on this. 1 will
look into it and 1 will write to you
later because yvou are i1nterested in it.

Now, I have pointed out that this
allocation has been made taking into
account the amount that coyld rea-
sonably be absorbed and spent. That
is the point. There is no point in
making allocation and then allowing
it to lapse. The rate at which it has
been absorbing in the past years also
shows that it cannot absorb more
than what we have provided.

Then Mr, Goyal made a very elo-
quent plaa on behalf of the State of
Rajasthan. Actually he gave all the
statistics to show how backward
Rajasthan is. I am reminded of the
days when all of us used to go to the
National Development Council. Mr.
Sukhadia used to represent Rajasthan
and I used %o represent Tamil Nadu.
All of us used to go there. We used
to view with one another to show
how backward we were, more than
one another, in order to get more
assistance from the Centre. The real
point is this that in a country consis-
ting of different States and the States
having a different background very
largely because of historical circum-
stances, it is very difficult to arrive
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at a formula which will satisfy every-

body . For instance, the States
of Maharashtra and West Ben-
gal having had the advantage
of British investments during

their regime had marced forward
both in administration as well ag in
industrialisation. States 1like Tamil
Nadu and one or two others had
marched forward in administration
but not in industrialisation. But
those States which were under the
Princely order fremjained backward
and I entirely sympathise with the
point of view raised by Mr. Goyal and
it used to be done by my friend more
effectively and more forcefully in
those days. Well, the position 1s
that vou cannot overnight change
what has been the result of history.
The point raised by Mr. Goyal is that
the Gadgil formula is unacceptable.
But no single formula is acceptable
to all the States and the formula has
been debated times without number.
And the only formula which has
been acceptable and has stood the
test of time since 1967 or 1968, is
the Gadgil formula. Under this for-
mula only 60 per cent as the Central
Assistance is given on the besis of
population, 10 per cent is given on
the basis of backwardness, 10 per cent
is given for continuing scheme and
so on. Therefore, if you want a
formula which is also acceptable to
all these States, you will have to
devise something which the other
States also will agree and it is still
open to Rajasthan and other
States to take it up in the future
National Development Council to
change this formula. But to the best
of my knowledge and to the best of
my experience, it is very difficult to
find any other formula which will
command acceptance of a fairly
sizeable section of the National Deve-
lopment Council, notwithstanding that
I would like still to say that there is
a special responsibility on the part
of the Central Government to come
to the assistance of backward States.
I said the same thing yesterday in
respect of Orissa. Rajasthan is also
in the same position. There iz special
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responsibility on the part of the Centre
to come to the help of backward
States and how they should do it will
be a matter of further discussion het-
ween the States and the Centre. One
way that I could see is increasing the
Central investment in those areas giv-
ing larger opportunities for employ-
ment and also scope for greater deve-
lopment. If there are other ways in
which it could be done, it could al-
ways be discussed. But I can assure
the hon. Members that the Centre
wants to carry the States forward
with their fullest cooperation and the
Centre wants to see that the develop-
ment in all the States is encouraged at
a level which will be fairly satisfac-
tory to the people of the States
themselves. Any attempt to bring
about a lop-sided development in cer-
tain States leaving certain States
backward would be neither in the
interest of the nation as a whole nor
in the interest of even the developed
States, Hon. Members are aware of
the old saying that poverty anywhere
is a threat to prosperity c¢verywhere,
If there is prosperity in some places
and poverty all over, that prosperity
will also go. I would like to assure
the hon. Members that every effort
will be made to bring about somre kind
of accelerated progress in respect of
the backward States.

SHRI KRISHNA KUMAR GOYAL:
What about the amount received from
the World Bank? How much is being
disbursed in the States by the Centre?

SHRI R. VENKATARAMAN: Shri
Goyal himself is aware that uptill now
only 25 per cent of the World Bank
assistance was given to the States,
that has now been raised to 70 per
cent, and, therefore, it is too early
to think of any further revision in
the matter. But as I said, there are
geveral ways in which the backward
States could be helped; this could be
one of the items which could be fur-
ther discussed and considered. At
the moment, as I said, there has been
a very long step taken by increasing
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the 25 per cent assistance to States to
70 per cent assistance, Therefore, the
progress so far made must be at least
conceded as being satisfactory though
we may ask for more,

Several hon. Members have pointed
out that the problem of recurring
famine should be dealt with on a
sound and firm footing. The hon.
Members are aware that in Rajasthan
we have programmes like the Drought
Prone Areas Programme and the
Desert Development Programme.
For the next year, that is 1980-81,
we have allocated Rs. 11.8 crores for
the Desert Development Programme
and Rs. 10.8 crores for the Drought.
Prone Areas Programme. Besides,
there are other schemes like Rajas-
than Canal for which, as I said, pro-
vision has also been made.

I think I have fairly dealt with all
the points raised. I do hope that
Rajasthan along with other States will
make quick progress in all directions.

MR. CHAIRMAN: I shall now put
all the’ cut motions moved to the
Demands for Grants on Account in
respect of Rajasthan for 1980-81 to
vote together, unless any hon. Mem-
ber desires that any of his cut motion
may be put separately.

All the cut motions were put and
negatived,

MR. CHAIRMAN: I shall now put
the Demands for Grants on Account
(Rajasthan) to vote. The question is:

“T'hat the respective sums not
exceeding the amounts on Revenue
Account and Capital Arcount shown
in the Third column of the order
paper be granted to the President
out of the Consolidated Fund of the
State of Rajasthan on account, for
or towardg defraying the charges
during the year ending on the 31st
day of March, 1981 in respect of
the heads of demands, entered 1n
the second column thereof against
Demands Nos. 1 to 48



321 Rajasthan Appro- PHALGUNA 28, 1901 (SAKA) priation Bill, 1080 3322

The motion was adopted. Sir, I beg to movej:

MR. CHATRMAN: I shall now puf “That the Bill to provide for the
the Supplementary Demands for withdrawal of certain sums from
Grants in respect of Rajasthan for and out of the Consolidated Fund
1979-80 to vote, The question is: of the State of Rajasthan for the

Services of a part of the financial
“That the respective Supplemen- year 1980-81, be taken into consi-
tary sums not exceeding the am- deration.”

ounts on Revenue Account and

Capital Account shown in the third MR. CHAIRMAN: The question is:

column of the Orc{er Paper, be “That the Bill to provide for the
granted to the President out of the withdrawal of certain sums from
Consolidated Fund of the State of and out of the Consolidated Fund of
Rajasthan, to defray the charges the State of Rajasthan for the ser-
that will come in course of payment vices of a part of the financial year
during the year ending on the 31st 1980-81, be taken into considera~
day of March, 1980 in respect of the tion.”

following demands entered in the

second column thereof: — The motion was adopted.

MR. CHATRMAN: The question is:
Demand Nos. 1 to 7, 9 to 11, 15 to “That clauses 2 and 3 and the
22, 24, 26, 27, 28 to 32, and 34 to 48.” Schedule stand part of the Bil.”

The motion was adopted.
Clauses 2 and 3 and the Schedule
were added to the Bill.

The motion was adopted.

15.41 hrs.
Clause 1, the Enacting Formula and
RAJASTHAN APPROPRIATION the Title were added to the Bill.
(VOTE ON ACCOUNT) BILL, 1980 SHRI R. VENKATARAMAN: Sir,

THE MINISTER OF FINANCE AND I move: _ )
INDUSTRY (SHRI R. VENKATARA- ‘“That the Bill be passed.
MAN): I beg to move for leave to i1n- MR. CHAIRMAN: The question is:
troduce a Bill tc') provide for the with- “That the Bill be passed.”
drawal of certain sums from and out
of the Consolidated Fund of the State
" of Rajasthan for the services of a part

The motion was adopted.

of the financial year 1980-81. RAJASTHAN APPROPRIATION
. BILL®*, 1980
MR. CHAIRMAN: The quesiion is: THE MINISTER OF FINANCE
“That leave be granted to intro- AND INDUSTRY (SHRI R. VEN-
duce a Bill to provide for the with- KATARAMAN): I beg to move for
drawal of certain sums from and leave to introduce a Bill to authorise
out of the Consolidated Fund of the payment and appropriation of certain
State of Rajasthan for the services further sums from and out of the
of a part of the financial year 1980~ Consolidated Fund of the State of
81" Rajasthan for the services of the
financial year 1979-80.
The motion was adopted. MR. CHAIRMAN: The question is:

SHRI R. VENKATARAMAN: I in- “That leave be granted to intro-
troducet the Bill, duce a Bill to authorise payment

Introduced|moved Wwith the re- *Published in Gazette of India Ex-
¢commendation, of the President, traordinary, Part II, section 2, dated18-3-80.
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